
NHRC Seeks Action Report From Assam DGP On ‘Fake 
Encounters’ Complaint 

Recently, the National Human Rights Commission (NHRC) have seeked for an Action 
Taken Report (ATR) within four weeks from the Director General of Assam Police on 
a complaint alleging fake encounters by the state’s police force since May 2021. 

The following action has been taken in response to a complaint filed by a New Delhi-
based advocate Arif Jwadder. 

Besides, the NHRC have directed its Registry to send a copy of the complaint to the 
concerned authority (the DGP, Assam). 

The Commission in an email sent to the DGP, also asked if he has received any notice, 
order, etc. on the same issue from the state human rights commission and if so, to 
provide a copy of that too within four weeks. 

Meanwhile, state commission has also been given a time frame of four weeks to 
submit its response. 

It is pertinent to mention here that Assam Human Rights Commission (AHRC) had 
taken suo moto cognisance of media reports during mid-July. 

Such reports mentioned that 12 accused people were killed by cops in shoot-outs. 

The Commission had directed the state government to conduct an inquiry on the 
same. 

Accordingly, it will help to find out facts and circumstances leading to the death and 
injuries of the accused. 

It had also directed the Principal Secretary to submit the inquiry report within August 
17. 

Jwadder had filed the complaint before the NHRC on July 16, alleging a rise in the 
number of alleged fake police encounters in the state. 

According to the complaint, such cases have risen since the new BJP-led government 
under CM Himanta Biswa Sarma assumed charge in May. 

The advocate had claimed that injured or deceased are/were not militants and hence 
not trained to use pistols. 

So, it is very unlikely that they could snatch pistols from policemen who outnumbered 
them at the incident spots. 

He further added that since May 10, 2021, at least 24 accused have been killed and 
39 others injured when police fired on them as they tried to escape from custody. 
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Besides, family of one such accused who was injured in police firing has filed a case 
in a local court. 

The member alleged that their son was injured in a fake encounter. 

https://www.northeasttoday.in/2021/09/15/nhrc-seeks-action-report-from-assam-dgp-
on-fake-encounters-complaint/ 
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NHRC Seeks Report From Assam DGP On 'Fake 
Encounters'  

An advocate Arif Jwadder had filed a complaint alleging that the Assam police have 
conducted many fake encounters 

GUWAHATI: The National Human Rights Commission (NHRC) has sought an action 
taken report from Assam's Director General of Police in connection with a complaint 
related to alleged fake encounters by the state's police force since May this year. The 
commission, which sent an email to the DGP on Tuesday, has sought the report within 
four weeks. 

 An advocate Arif Jwadder had filed a complaint alleging that the Assam police have 
conducted many fake encounters. Based on this, the NHRC ordered its registry to 
send a copy of the complaint to the DGP of Assam demanding a report within four 
weeks. 

In an email to the DGP, the NHRC also wanted to know if the top cop has received 
any other notice or order on the same matter and if so, to provide a copy of the same 
within four weeks. 

It may be mentioned that the Assam police have apparently launched a crusade to 
exterminate all kinds of crimes from the state ever since Himanta Biswa Sarma 
became the chief minister of the state. Operations have been carried out by law 
enforcement agencies and miscreants apprehended in the past two to three months 
in connection with various crimes. Many suspected criminals have been injured and 
killed too, after they tried escaping from police custody. 

In August, an arms smuggler was gunned down by police in Karimganj district after 
the smuggler tried to flee from their custody. The deceased smuggler Nurul Islam was 
arrested by police and border security force jawans a few days before the incident. 
Four pistols and mazagines and a pen pistol were recovered from his possession. 

https://www.sentinelassam.com/north-east-india-news/assam-news/nhrc-seeks-
report-from-assam-dgp-on-fake-encounters-554930 
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NHRC seeks action taken report from Assam DGP on fake 
encounters within a month 

The Commission, in an email sent to the DGP, also sought to know if he has received 
any notice, order, etc. on the same issue from the state human rights commission 

Press Trust of India 

Guwahati: The National Human Rights Commission (NHRC) sought an Action Taken 
Report (ATR) within four weeks from the director-general of Assam Police on a 
complaint alleging fake encounters by the state's police force since May this year. 

Taking up the complaint filed by a New Delhi-based advocate Arif Jwadder, the NHRC 
directed its Registry to send a copy of the complaint to the authority concerned (the 
DGP, Assam), calling for an ATR within four weeks. 

The Commission, in an email sent to the DGP, also sought to know if he has received 
any notice, order, etc. on the same issue from the state human rights commission and 
if so, to provide a copy of that too within four weeks. 

A copy of the complaint filed before the NHRC was also directed to be sent to the 
secretary of the state human rights commission, urging the state body to inform the 
Commission of the date of cognisance, if any, taken at their end on the issue of alleged 
fake encounters. 

The state commission has also been given a time frame of four weeks to give its 
response. 

The Assam Human Rights Commission (AHRC) had taken suo moto cognisance of 
media reports in mid-July which said 12 accused people were killed by police in shoot-
outs in the preceding two months. 

The Commission had directed the state government's Principal Secretary of the Home 
and Political department to order an inquiry to find out the facts and circumstances 
leading to the death and injuries of the accused in police firing while allegedly trying to 
flee custody. 

It had also directed the Principal Secretary to submit the inquiry report within 17 
August, though it is not known whether the report has been submitted. 

Jwadder had filed the complaint before the NHRC on 16 July, alleging a rise in the 
number of alleged fake police encounters in the state since the new BJP-led 
government under Chief Minister Himanta Biswa Sarma assumed charge in May, and 
seeking the intervention of the Commission in the matter. 
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The advocate had claimed that all the injured or dead persons are/were not militants 
and hence not trained to use pistols' and it is very unlikely that they could snatch pistols 
from policemen who outnumbered them at the incident spots. 

He had also raised doubts over alleged petty criminals snatching guns/pistols from 
trained policemen and the latter failing to stop them from fleeing. 

"Police actions are denying the alleged criminals of their rights to a fair trial. Therefore, 
it is requested to take cognisance of the matter and institute inquiry against all such 
fake encounters which have taken place since May 2021," Jwadder had said in his 
complaint to the NHRC. 

At least 24 accused have been killed and 39 others injured when police fired on them 
as they purportedly tried to escape from custody since May 10 this year. 

The family of one such accused who was injured in police firing has filed a case in a 
local court here, alleging that their son was injured in a fake encounter. The court had 
started recording statements in the case on Monday. 

https://www.firstpost.com/india/nhrc-seeks-action-taken-report-from-assam-dgp-on-
fake-encounters-within-a-month-9965671.html 
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Assam: NHRC Seeks Action Taken Report from DGP on 
Alleged Fake Encounters 

The Assam Human Rights Commission had taken suo moto cognisance of media 
reports in mid-July which said 12 accused people were killed by police in shoot-outs 
in the preceding two months. 

PTI 15 Sep 2021 

Guwahati, September 14: The National Human Rights Commission (NHRC) on 
Tuesday sought an Action Taken Report (ATR) within four weeks from the director 
general of Assam Police on a complaint alleging fake encounters by the state’s police 
force since May this year. 

Taking up the complaint filed by a New Delhi-based advocate Arif Jwadder, the NHRC 
directed its Registry to send a copy of the complaint to the authority concerned (the 
DGP, Assam), calling for an ATR within four weeks. 

The Commission, in an email sent to the DGP, also sought to know if he has received 
any notice, order, etc. on the same issue from the state human rights commission and 
if so, to provide a copy of that too within four weeks. 

A copy of the complaint filed before the NHRC was also directed to be sent to the 
secretary of the state human rights commission, urging the state body to inform the 
Commission of the date of cognisance, if any, taken at their end on the issue of alleged 
fake encounters. 

The state commission has also been given a time frame of four weeks to give its 
response. 

The Assam Human Rights Commission (AHRC) had taken suo moto cognisance of 
media reports in mid-July which said 12 accused people were killed by police in shoot-
outs in the preceding two months. 

The Commission had directed the state government’s Principal Secretary of the Home 
and Political department to order an inquiry to find out the facts and circumstances 
leading to the death and injuries of the accused in police firing while allegedly trying to 
flee custody. 

It had also directed the Principal Secretary to submit the inquiry report within August 
17, though it is not known whether the report has been submitted. 

Jwadder had filed the complaint before the NHRC on July 16, alleging a rise in the 
number of alleged fake police encounters in the state since the new BJP-led 
government under Chief Minister Himanta Biswa Sarma assumed charge in May, and 
seeking the intervention of the Commission in the matter. 
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The advocate had claimed that ‘all the injured or dead persons are/were not militants 
and hence not trained to use pistols’ and it is ‘very unlikely that they could snatch 
pistols from policemen who outnumbered them at the incident spots. 

He had also raised doubts over alleged petty criminals snatching guns/pistols from 
trained policemen and the latter failing to stop them from fleeing. 

“Police actions are denying the alleged criminals of their rights to fair trial. Therefore, 
it is requested to take cognisance of the matter and institute inquiry against all such 
fake encounters which have taken place since May 2021,” Jwadder had said in his 
complaint to the NHRC. 

At least 24 accused have been killed and 39 others injured when police fired on them 
as they purportedly tried to escape from custody since May 10 this year. 

The family of one such accused who was injured in police firing has filed a case in a 
local court here, alleging that their son was injured in a fake encounter. The court had 
started recording statements in the case on Monday. 

https://www.newsclick.in/assam-NHRC-action-report-DGP-alleged-fake-encounters 
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NHRC ने एनकाउंटर िकिलंग पर Assam के डीजीपी से मांगी कारŊवाई 

įरपोटŊ 

By RamBabu SharmaThu, 16 Sep 2021 

असम Ɋूज डेˋ !!!  एक वकील की िशकायत पर कारŊवाई करते Šए रा Ō̓ ीय मानवािधकार आयोग 

(एनएचआरसी) ने राǛ पुिलस Ȫारा किथत फजŎ मुठभेड़ो ंपर असम के पुिलस महािनदेशक से इस 

साल मई से अब तक की कारŊवाई įरपोटŊ (एटीआर) चार सɑाह के भीतर मांगी है। बुधवार को एक 

वįरʿ पुिलस अिधकारी ने कहा िक एनएचआरसी के कानून िवभाग ने असम के पुिलस महािनदेशक 

भाˋर Ǜोित महंत को िलखे पũ मŐ 14 अƃूबर तक एटीआर की मांग की है। मई की शुŜआत से कम 

से कम 24 आरोपी मारे गए हœ और लगभग 40 अɊ घायल हो गए हœ, जब पुिलस ने उन पर गोिलयां 
चलाईं, Ɛोिंक आरोपी ने किथत तौर पर िहरासत से या ऑपरेशन के दौरान भागने की कोिशश की थी। 

एनएचआरसी का नोिटस, िजसकी एक Ůित असम मानवािधकार आयोग (एएचआरसी) को दी गई थी, 
नई िदʟी के वकील आįरफ जवादर Ȫारा मई के बाद से कई आरोपी ʩİƅयो ंको मारने के िलए पुिलस 

मुठभेड़ो ंके बारे मŐ िशकायत दजŊ कराने के बाद आई है। 

एएचआरसी ने जुलाई मŐ, मीिडया įरपोटŖ के आधार पर इन मुठभेड़ो ंका ˢत:संǒान िलया था और Ůमुख 

सिचव (गृह) और राजनीितक िवभाग को उन तȚो ंऔर पįरİ̾थितयो ंका पता लगाने के िलए जांच करने 

के िलए कहा था, जो आरोपी किथत तौर पर िहरासत से भागने की कोिशश के दौरान या छापेमारी और 

ऑपरेशन के दौरान पुिलस फायįरंग मŐ मरे या घायल Šए। 

जवादर ने जुलाई के मȯ मŐ एनएचआरसी मŐ िशकायत दजŊ कराई थी, िजसमŐ दावा िकया गया था िक 

मई मŐ मुƥमंũी िहमंत िबˢा सरमा के नेतृȕ वाली भाजपा सरकार के सȅा संभालने के बाद से असम 

मŐ मुठभेड़ो ंमŐ लोगो ंकी हȑा बढ़ गई है। 

वकील ने अपनी िशकायत मŐ कहा, सभी मारे गए और घायल आरोपी आतंकवादी नही ंहœ। चंूिक इन 

लोगो ंको आưेया˓ो ंका उपयोग करने के िलए ŮिशिƗत नही ंिकया जाता है, इसिलए यह बŠत कम 

संभावना है िक वे पुिलसकिमŊयो ंसे सिवŊस įरवॉʢर या हिथयार छीन सकŐ । 

पुिलस के अनुसार, सुरƗा बलो ंऔर अपरािधयो ंके बीच पहली मुठभेड़ 23 मई को Šई थी, जब काबŎ 
आंगलोगं िजले मŐ Ůितबंिधत िदमासा नेशनल िलबरेशन आमŎ के छह कायŊकताŊओ ंको मार िगराया गया 
था। 20 जून को भी इसी िजले मŐ Šई दूसरी मुठभेड़ मŐ युनाइटेड įरवोʞूशनरी पीपुʤ ůंट के दो उŤवादी 
मारे गए। 23 जून को, कई हȑाओ ंऔर अपराधो ंके िलए वांिछत बुबू कोवंर की िशवसागर िजले मŐ गोली 
मारकर हȑा कर दी गई थी, जबिक 2 जुलाई को रेलवे अिधकारी कंवलदीप िसंह िसंधु, एक रेलवे 

अिधकारी, जो अपराधी बन गया था, की काबŎ आंगलोगं िजले मŐ हȑा कर दी गई थी। उस िदन 

कोकराझार िजले मŐ मवेशी तˋर चौरंगी िसनी को भी मार िगराया गया था। 
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3 जुलाई से 11 जुलाई के बीच, असम पुिलस के साथ मुठभेड़ मŐ कामŝप, नगांव, िचरांग और िडŰूगढ़ 

िजलो ंमŐ चार अपरािधयो ंकी मौत का दावा िकया गया, जबिक 7 अगˑ से 23 अगˑ के बीच, असम 

पुिलस ने एक डŌ ग पेडलर, चार डकैतो ंऔर िविभɄ िजलो ंमŐ हिथयार तˋर को मौत की सजा दे दी। 

इसी तरह, गोलपारा िजले मŐ 28 अगˑ की रात दो संिदƭ डकैतो ंको मार िगराया गया था। 

--आईएएनएस 

https://samacharnama.com/states/assam-news/nhrc-seeks-action-report-from-dgp-
of-assam-on-encounter/cid5044001.htm 
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NHRC seeks action taken report from Assam DGP on 
'encounter killings' 
 
Acting on a lawyer's complaint, the National Human Rights Commission (NHRC) has 
sought Action Taken Reports (ATRs), within four weeks, from Assam's Director 
General of Police on alleged "fake encounters" by the state police since May this year. 
 
A senior police official on Wedesday said that the NHRC's Law Division, in a letter to 
Assam's Director General of Police Bhaskar Jyoti Mahanta, sought the ATRs by 
October 14. 
 
At least 24 accused have been killed and around 40 others injured since early May 
when police fired on them as the accused allegedly tried to escape from custody or 
during operations. 
 
The NHRC's notice, a copy of which was given to the Assam Human Rights 
Commission (AHRC), comes after a complaint was filed by New Delhi-based lawyer 
Arif Jwadder about "police encounters to kill many accused persons since May". 
 
The AHRC had, in July, taken suo moto cognisance of these "encounters" on the basis 
of media reports, and asked the Principal Secretary, Home and Political Department 
to conduct a probe to find out the facts and circumstances leading to the deaths and 
injuries of the accused in police firing while reportedly trying to escape from custody, 
or during raids and operations. 
 
Jwadder had lodged the complaint with the NHRC in mid July, claiming that killing of 
people in "encounters' has risen in Assam since the BJP-led government under Chief 
Minister Himanta Biswa Sarma assumed charge in May. 
 
"All the slain and injured accused persons are not militants. As these people are not 
trained to use firearms, it is very unlikely that they could snatch the service revolvers 
or arms from the police personnel," the advocate said in his complaint. 
 
According to the police, the first "encounter" between the security forces and 
"criminals" took place on May 23 when six cadres of the outlawed Dimasa National 
Liberation Army were gunned down in Karbi Anglong district. Two militants of the 
United Revolutionary People's Front were gunned down in the second encounter on 
June 20, also in the same district. On June 23, Bubu Konwar, wanted for several 
murders and crimes, was shot dead in Sivasagar district while on July 2, Kanwaldeep 
Singh Sindhu, a railway official turned criminal, was killed in Karbi Anglong district. 
Cattle smuggler Chaurangi Syni was also killed in Kokrajhar district that day. 
 
Between July 3 and July 11, "encounters" with Assam Police claimed the lives of four 
"criminals" in Kamrup, Nagaon, Chirang, and Dibrugarh districts while between August 
7 and August 23, Assam Police killed a drug peddler, four dacoits, and an arms 
smuggler in different districts. 
 
Two suspected dacoits were killed on August 28 night in Goalpara district. 
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--IANS sc/vd 
 

https://news.webindia123.com/news/Articles/India/20210916/3820452.ht
ml 
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NHRC seeks action taken report from Assam DGP on 
'encounter killings' 
 
Acting on a lawyer's complaint, the National Human Rights Commission (NHRC) has 
sought Action Taken Reports (ATRs), within four weeks, from Assam's Director 
General of Police on alleged "fake encounters" by the state police since May this year. 
 
A senior police official on Wedesday said that the NHRC's Law Division, in a letter to 
Assam's Director General of Police Bhaskar Jyoti Mahanta, sought the ATRs by 
October 14. 
 
At least 24 accused have been killed and around 40 others injured since early May 
when police fired on them as the accused allegedly tried to escape from custody or 
during operations. 
 
The NHRC's notice, a copy of which was given to the Assam Human Rights 
Commission (AHRC), comes after a complaint was filed by New Delhi-based lawyer 
Arif Jwadder about "police encounters to kill many accused persons since May". 
 
The AHRC had, in July, taken suo moto cognisance of these "encounters" on the basis 
of media reports, and asked the Principal Secretary, Home and Political Department 
to conduct a probe to find out the facts and circumstances leading to the deaths and 
injuries of the accused in police firing while reportedly trying to escape from custody, 
or during raids and operations. 
 
Jwadder had lodged the complaint with the NHRC in mid July, claiming that killing of 
people in "encounters' has risen in Assam since the BJP-led government under Chief 
Minister Himanta Biswa Sarma assumed charge in May. 
 
"All the slain and injured accused persons are not militants. As these people are not 
trained to use firearms, it is very unlikely that they could snatch the service revolvers 
or arms from the police personnel," the advocate said in his complaint. 
 
According to the police, the first "encounter" between the security forces and 
"criminals" took place on May 23 when six cadres of the outlawed Dimasa National 
Liberation Army were gunned down in Karbi Anglong district. Two militants of the 
United Revolutionary People's Front were gunned down in the second encounter on 
June 20, also in the same district. On June 23, Bubu Konwar, wanted for several 
murders and crimes, was shot dead in Sivasagar district while on July 2, Kanwaldeep 
Singh Sindhu, a railway official turned criminal, was killed in Karbi Anglong district. 
Cattle smuggler Chaurangi Syni was also killed in Kokrajhar district that day. 
 
Between July 3 and July 11, "encounters" with Assam Police claimed the lives of four 
"criminals" in Kamrup, Nagaon, Chirang, and Dibrugarh districts while between August 
7 and August 23, Assam Police killed a drug peddler, four dacoits, and an arms 
smuggler in different districts. 
 
Two suspected dacoits were killed on August 28 night in Goalpara district. 
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NHRC seeks action taken report from Assam DGP on 
'encounter killings' 

Guwahati, Sep 16 (IANS): Acting on a lawyer's complaint, the National Human Rights 
Commission (NHRC) has sought Action Taken Reports (ATRs), within four weeks, 
from Assam's Director General of Police on alleged "fake encounters" by the state 
police since May this year. 

A senior police official on Wedesday said that the NHRC's Law Division, in a letter to 
Assam's Director General of Police Bhaskar Jyoti Mahanta, sought the ATRs by 
October 14. 

At least 24 accused have been killed and around 40 others injured since early May 
when police fired on them as the accused allegedly tried to escape from custody or 
during operations. 

The NHRC's notice, a copy of which was given to the Assam Human Rights 
Commission (AHRC), comes after a complaint was filed by New Delhi-based lawyer 
Arif Jwadder about "police encounters to kill many accused persons since May". 

The AHRC had, in July, taken suo moto cognisance of these "encounters" on the basis 
of media reports, and asked the Principal Secretary, Home and Political Department 
to conduct a probe to find out the facts and circumstances leading to the deaths and 
injuries of the accused in police firing while reportedly trying to escape from custody, 
or during raids and operations. 

Jwadder had lodged the complaint with the NHRC in mid July, claiming that killing of 
people in "encounters' has risen in Assam since the BJP-led government under Chief 
Minister Himanta Biswa Sarma assumed charge in May. 

"All the slain and injured accused persons are not militants. As these people are not 
trained to use firearms, it is very unlikely that they could snatch the service revolvers 
or arms from the police personnel," the advocate said in his complaint. 

According to the police, the first "encounter" between the security forces and 
"criminals" took place on May 23 when six cadres of the outlawed Dimasa National 
Liberation Army were gunned down in Karbi Anglong district. Two militants of the 
United Revolutionary People's Front were gunned down in the second encounter on 
June 20, also in the same district. On June 23, Bubu Konwar, wanted for several 
murders and crimes, was shot dead in Sivasagar district while on July 2, Kanwaldeep 
Singh Sindhu, a railway official turned criminal, was killed in Karbi Anglong district. 
Cattle smuggler Chaurangi Syni was also killed in Kokrajhar district that day. 

Between July 3 and July 11, "encounters" with Assam Police claimed the lives of four 
"criminals" in Kamrup, Nagaon, Chirang, and Dibrugarh districts while between August 
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7 and August 23, Assam Police killed a drug peddler, four dacoits, and an arms 
smuggler in different districts. 

Two suspected dacoits were killed on August 28 night in Goalpara district. 

https://www.daijiworld.com/news/newsDisplay?newsID=873867 
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NHRC ने ‘फजŎ मुठभेड़ो’ं के मामले पर असम के DGP से ATR देने 

के िलये कहा 

असम मानवािधकार आयोग (एएचआरसी) ने जुलाई के मȯ मŐ मीिडया मŐ आईं खबरो ंका ˢत: संǒान 

िलया था. खबरो ंमŐ कहा गया था िक िपछले दो महीनो ंमŐ पुिलस Ȫारा की गई गोलीबारी मŐ 12 आरोिपयो ं
की मौत Šई है. 

भाषा 15 September, 2021 8:16 am IST 

गुवाहाटी : रा Ō̓ ीय मानवािधकार आयोग (एनएचआरसी) ने असम पुिलस पर फजŎ मुठभेड़ का आरोप 

लगाने वाली एक िशकायत पर मंगलवार को राǛ के पुिलस महािनदेशक से चार सɑाह के भीतर 
कारŊवाई įरपोटŊ (एटीआर) देने के िलये कहा. 

नयी िदʟी के एक वकील आįरफ जवादर Ȫारा दायर िशकायत पर संǒान लेते Šए एनएचआरसी ने 

अपनी रिज Ōː ी को िशकायत की एक Ůित संबंिधत Ůािधकरण (डीजीपी, असम) को भेजने का िनदőश 

िदया, िजसमŐ चार सɑाह के भीतर एटीआर पेश करने के िलये कहा गया है. 

आयोग ने डीजीपी को भेजे गए एक ईमेल मŐ यह भी पूछा िक Ɛा उɎŐ इसी मुȞे पर राǛ मानवािधकार 
आयोग से कोई नोिटस, आदेश आिद Ůाɑ Šआ है। यिद हां, तो उसकी एक Ůित भी चार सɑाह के 

भीतर उपलɩ कराएं. 

असम मानवािधकार आयोग (एएचआरसी) ने जुलाई के मȯ मŐ मीिडया मŐ आईं खबरो ंका ˢत: संǒान 

िलया था. खबरो ंमŐ कहा गया था िक िपछले दो महीनो ंमŐ पुिलस Ȫारा की गई गोलीबारी मŐ 12 आरोिपयो ं
की मौत Šई है. 

जवादर ने 16 जुलाई को एनएचआरसी के समƗ िशकायत दजŊ कराई थी, िजसमŐ मई मŐ मुƥमंũी िहमंत 

िबˢा सरमा के नेतृȕ वाली भाजपा की नयी सरकार के गठन के बाद से राǛ मŐ किथत फजŎ पुिलस 

मुठभेड़ो ंकी संƥा मŐ वृİȠ का आरोप लगाया गया था।आयोग से मामले मŐ हˑƗेप करने का अनुरोध 

िकया गया था. 

https://hindi.theprint.in/india/nhrc-asks-assam-dgp-to-give-atr-on-fake-encounters-
case/238955/ 
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